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This is a disgraceful situation.

What long-range steps are we going
to take in this matter; We have a
woman Prime Minister now. If we
do not t&ke action involving all these
organizations now, when will be able
to do it? ’

THE PRIME MINISTER (SHRI-
MATT INDIRA GANDHI): I share the
deep concern of the hon. Member and
all the others who have spoken. This
Is exactly the line I had taken when
the Chief Ministers were here, wiz.
that apart from all legal steps which
must be taken-—strict action, severe
punishment are all there—it is abso-
lutely necessary to create a social
climate where such happenings are
Just not possible: and thig is one of
the matters which young people spe-
cially can take up, because they are
in a position to take a firm stand on
dowry, that they themselves will not
take or give dowry for their sisters
ard so on Asg I said earlier, we can
have a kind of social boycott of places
where such acts take place, We have
taken this up with the State Govern-
ments and also with certain women’s
organisations and others who have
come to see e in the matter. But it
is not a question just for Government;
it is a question which the entire peo-
ple must take up, as a national cause.
(Interruptions)

MR SPEAKER' I don’t think there
is anything more on this

et wfasr qrewd 1975 ¥ fasey
¥ 350 afgamr ww 37 wewd Gar wAqd
My fears AfedFz  wadT o weor e X
FET A1 WX IFE T 7097 727 47 5 g7 gy
T §T ¥ OFT AWm FT IX AT AT AT
TF AT IR FATXH 1975 § TS gUT AT ?

yU AT wary a7 § 5 feq afga afgarni
9T wwrary g @ & g aAtw & favw
TH farraraa & | fro Afew wrw ¥
@rer g A g f e e M A H
&t fufamr afgardl qv  gwrerTe O F--
78 foegwr @ 4@y @ &few & sreen
aTEEr g o g gavT wely qw ¥ qw
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Aurae FAAA " XA qFArEH, wlEA™At 9%
AT FgRTHIT Y § ITHY AFA FY AT
W & fag &are & °

sieet ¥fra witt @ W #°T
9 AT FY FANT & | g% F1E IS0 Er &
fe st ¥ FTH HqO I a7 SART HIDY
@ ¥ @ A AN g, W wfeerowr &
A mgmEwmg s ogw favw A
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¥ O [qray g97 9Ty, q0AT-
FIor g7 fawy 09t gqewd F &, A% |
Fa FAS WIT FHAH T AL @A ¥ &
FT AT FETT AST

New Schemes for Backward
Districts

*763. SHRI CHITTA BASU: WwWill
the Minister of INDUSTRY be pleased
to state:

(a) whether the Planming Commis-
sion has drawn up a new scheme for
backward districts which are mostly
populateq by Scheduled Castes and
Scheduled Tribeg and other backward
sections; and

(b) if so, details of the scheme?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI1
CHARANJIT CHANANA): (a) and
(b) No Sir. There are several on-
going programmes for providing
financial anq other assistance for
setting up industries in backward
areas, which are available to Sche-
duled Castes and Scheduled Tribes
also. A statement of such schemes is
laid on the Table of the House.

The National Committee on the
Development of Backward Areag set
up by the Planning Commission would
be submitting recommendations by
the end of the year on appropriate
strategy or strategiegq for effectively
tackling the problems of backward

areas,

Statement

On-going schemes for financial and
other assistance for setting up indus«
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‘tries in backward areas, of which ad- (4) Interest subsidy to engineer
vantage can be taken by Harijang and entrepreneurs trained wunder the
Adivasis also, Entrepreneurship Development Pro-
. gramme.
1. Area-oriented programmes
(5) Seed money/margin money
(1) Concessional finance from programmes for entrepreneurs
financial institutions available to .
industrially backward districts. (l:lormally seed |margin money is
available to entrepreneurs to the
(2) Central investment subsidy extent of 10 per cent of their financial
available to qualifying industrially needs; in the case of Harijans and
backward districts. Adivasis, this has been liberalised to

15 per cent, upto a maximum of

(3) Transport subsidy applicable Rs. 20,000 in each case).

to notified hilly and remote areas.

(4) Integrateq Rural Develop- II1. Institution|Sector-oriented schemes

ment Programme (against the gene- In addition to the Government
ral rate of subsidy of 33-1|3 per cent schemes mentioned above, agencies
subject to a maximum of Rs. 3000|- such as the National Small Industries
applicable to beneficiaries, the rate Corporation, Khadj & Village Indus-
of subsidy for Adivasi beneficiaries tries Commission; All India Handi-
is 50 per cent under this scheme). crafts Board; Development Commis-

sioner (Handlooms); Sericulture and

II. Training-oriented programmes Coir agencies of the Centre ang State

(1) Training of rural youth for Governments run various programmes,
self-employment (TRYSEM) Pro- which are available to Harijans and
grammes. Adivasis also.

SHRI CHITTA BASU: The hon.:

2) Ent neur evelopme
(2) Entrepreneural development Minister has referred to several on-

brogrammes going programmes, These ongoing
(i) In programme conductad by programmes su.ﬂ"er from policy as we!l
the SISI, Indian Investment Cen- as administrative lacuna ang lnﬁrm}_
tre, SIET etc. fully funded by the ties. Therefore, a new approach Is
Central Government preference needed. The hon, lex}xstex- has gone
is given to candidates from Hari- on record to say publically that the
jans and Adivasis; Central Government has been examin-
ing the feasibility of setting up nu-

(ii) DC (SSI) runs special E.D. cleus units in the backward areas.
Programme for specific target Would the hon. Minister kindly ex-
group for weaker sections includ- plain his ideas regarding these
ing Scheduleq Castes and Sche- nucleus units and further explain in
duled Tribes, to -promote self what way and manner does hig ideas
employment and entrepreneural of nucleus unils differ from the dist-
talent according to local needs; rict industries centres scheme of the

(iii) in all managerial training erstwhile government?

courses, SC|ST trainees are ad-
mitted free: SHRI CHARANJIT CHANANA: I

have drawn the attention of the House
to this aspect. I have already talked
about and explained the definition of
the nucleug units in the poliey itself.

(iv) in entrepreneurship train-
ing courses run by the SISI 10
per cent seaty are reserved for

. But, for the information of the hon,

SCIST candidates. member, I would again say that DIC
(3) Assistance in drawing feasi- and the nucleus units do not have any
bility project reports and charges comparison at all because DIC was

levied thereof. , supposed 1o be the operational wing
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whereas the nucleus units will be one
unit which ig permitted to come up
to generate as many satellite units or
the small units or ancillary units as
it can promote. But the district in-
dustries centre is a different thing
altogether ang the comparison ig not
logical.

SHRI CHITTA BASU: A com-
mittee was set up by the Reserve
Bank of India under the Chairmanship
of Shri B, Sivaraman  which recom-
mended the establishment of a Na-
tional Bank for rural development. I
presume that the conception of that
National Bank for rural development
can be an effective instrument in the
matter of rural industrialisation.
Would the hon. Minister kindly en-
lighten us as to the state at which the
recommendation for the establishment
of a National Bank for rural develop-
ment rests now?

SHRI CHARANJIT CHANANA:
" The hon, member would appreciate
that the setting up of this Bank would
fall within the puiview of the Minis-
try of Finance and I would not have
details about this Bank.

SHRI SUNIL MAITRA: The hon.
Minister in his reply has said that
central investment subsidy is avail-
able to qualified industrially back-
ward districts. The Government from
time to time has declared 247 districts
as backward, out of which 101 dist-
ricts are qualified for subsidy and for
central investment subsidy scheme.
Is it a fact that in the State of Assam
where there are 24 Scheduled Castes
and Scheduled Tribes Assembly seats,
in a period between 1972-73 to 1979-
80, Rs. 1.42 crores were spent as sub-
sidy. In Bihar where the number of
such seats is 74, Rs. 1.17 crores were
spent, In Orissa where the total
numbeyr of such seats is 56. Rs. 0.95
crores were spent. In U.P. where the
number of such seats is 90, Rs. 1.46
crores were spent. In West Bengal
where the number uf such seats is 76,
Rs. 1.52 crores were spent. In the
State of Tamil Nadu where number of
such seatg is 44, Rs. 14.7 crores were
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spent. In the State of Gujarat, where
the number of such seats is 37, Ra. 8.3
crores were speft:—Tn Maharashtra-
where the number of such seats is 34,
Rs. 10.9 crores is spent,

The second part of the question is,
will the Government assure ug that
such a policy of discrimination which
condemns the backwarg Stateg to
eternal backwardness will change?

SHRI CHARANJIT CHANANA:
The hon. Member has exhibited a
very interesting study and interesting
co-relation which he has trieqg to
develop between the polilical constitu-
encies and the economic districts
which are industrially backward dist-
ricts. I am glad for the interesting
study that he has done. But the hon.
Member hag himself replied in his
preface to his question—that he is
talking of two types of areas identi-
fied for the development for the
growth of the backwarqg areas. Firstly,
he has said, I am only repecating what
he said, 101 Districts which are eligi-
ble for central subsidy and con-
cessional finance; 247 Districts which
are eligible for concessional finance.
The hon. Member must also study the
whole report of theirs, In fact, un-
fortunately, the criterion which you
have developed, the co-relation that
you have developed between a politi-
cal constituency of an Assembly or of
Parliament and the Reserved Consti-
tuencies and the growth has not been
the formula. That wag not the basis.
If at all you have an idea like this,
it you have a suggestion like this, I
would suggest you kindly approach
the National Committee on the Deve-
lopment of Backward Areas who are
working on this and they would like
to receive your study.

DR. SUBRAMANIAM SWAMY: I
would like to know from the Minisg-
ter whether he is aware that a large
number of articles have come saying
that the definition of backward area
ig itself faulty and it ought to be re-
viewed. Would the Minister inform
the House, what are the main points-
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of definition and whether this matter
will be reviewed by the National Com-
mittee?

SHRI CHARANJIT CHANANA:
‘While identifying the industrially
backward areag and the other back-
ward areas, two committees worked
on them, which were appointed by
the Planning Commission in the past.
Now, it was felt afterwanrds i.e. re-
cently that there is need for reviewing
the impact of the subsidies on the
development areas and that this Na-
tional] Committee on the development
of Backwarg Areas was set up and
this Committee is working on this and
the issue raised by you is indirectly
a part of the terms of reference and
we are expecting the Report of this
Committee by the end of this year.
It would be after that that we shall
be able to review the whole thing.

SHR1 KRISHNA CHANDRA HAL-
DER: In most of the backward areas,
scheduled castes and scheduled tribes
people reside. Y would like to know
whether the Government ang the
public undertakings will undertake
the responsibility for developing in-
dustries in backwarg areas?

SHRI CHARANJIT CHANANA:

Yes, Sir.

Agrecement with USSR for Supply of
Paper

*764. SHRI K. PRADHANI: Wwill
the Minister of INDUSTRY be pleased
to state:

(a) whether any agreement has been
reached hetween the TU.S.S.R. and
India regarding the supply of writing
and printing paper in order to fulfil
the requirements of educationa) field;

(b) if sc, what are the details re-
garding itg progress;
(¢) whether the Soviet Union have

been successful in meeting the de-
mands; and
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(d) if so, the details regarding the
quantity and the foreign exchange in-

volved in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF INDUSTRY
(SHRI CHARANJIT CHANANA): (a)
to (d). A working programme of co-
operation in the fielg of the pulp and
paper industry hag been drawn up
between India and the USSR. The
programme, inter-alia, provides for
possibilities of mutual exchange of
pulp and paper products and other
mate tialg on mutually agreed basis.
Details of such supplieg are yet to be
worked out by both sides, after deter-
mining requirements

SHRI K PRADHANTI: In view of the
fact that USSR was the second largest
supp'ier of paper to India during
1978-79 at a considerably cheaper
rate, T welcome the idea of importing
more paper from USSR. But at the
same time, as it involves expenditure
of foreign exchange, may I know whe-
ther the Government propose to im-
prove the utilisation capacity of the
existing paver mills depending on
bamboos and secondly, as the bamboo
forestg are limited .n India, may I
know whether the Government pro-
pose to set up some new factories
denending on agricultura! residues like
straw and bagasse?

SHR1 CHARANJIT CHANANA: My
reply to both the questions is ‘yes’.

SHRI K. PRADHAN]: There were
ssome nresg renortg during last month
that some 50,000 tonneg of paper im-
ported from outside were kept in
Hinduslan Paper Corporation godowns
without being distributeg to the con-
sumers. Mav I know whether it is
correct and if so, why thig paper was
lying in godowns when there was
scarcity of paper in the country and
the price was rising?

SHRI CHARANJIT CHANANA: The
question is very relevant, but the in-
formation which gappeared in the
newspapers ig not correct, because the
quantity of paper which landed at





